
CENTRAL administrative TRIBUNAL
PRINCIPAL BENCH ,

0 A. Mo. 291 OF 199S
M.A. No. 298 Of 1993

Msw Delhi , dated thie the 2nd September, 1938
HON'BLE MR. S,R. ADIGE, VICE CHAIRMAN (A)
S/Shri
1 . Maresh Kumar,

S/o Shri Shoba Chand
2. Swadesh Kumar,

S/o Shri Shyam Babu
3. Ram K i shan

S/c Shri Bed!-

C/o Shri Sant La 1 , Advocate,
C-21(b) New Mu1 tan Nagar.
Oe1h i ~1 10056.

CBy .Advocate: Sh'r i Sant Lai)
Versus

1  Union of India through
the Secretary,
Ministry of Communications,
Dept. of Posts, Dak Bhawan,
Mew De1h i .

2. The Chief Post Master General ,
Delhi Circle, Meg'ndoot Bhawan,
New Delhi~110001 ;

3_ Jhe Director Foreign Post,
Kg t 1 a Road

APPL1 CA

D Estate, New De'hi .

4. Sr. Supdt. of Post Offices,
South East div.
Go 1f L i nk,

New De 1 h i "~1 1 0003 .

(By Advocate: Shri Rajeev'Bansa1)
ORDFR (Oral)

NTS

RESPONDEN"

P.Y HON ' RLE MR . AD'IGE. VI CP CHAIRMAN (Al
Both' heard .

2  With the agreement of both counsel . this

O.A. is disposed of wi th a direction t

respondents to extend to the appl icants the

'benefits as directed in judgment dated 29.4.0? !m

Q_ A, _ No. 1873/96 Dharam Singh Vs. UO1 . These



r2)

A-

direct ions should be implemented v/i thin two month

from the date of receipt of a copy of this order

Mo costs.

M.A. Mo. 298/98 praying for joinder of

part ies is al l ov^'ed .

(S.R. 'ADISEJ
VICE CHAIRMAN (A)

/GK /


